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| CAUSE LIST OF B BENCH FOR 02-DECEMBER-2024 (MONDAY)

|

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

j IN COURT ROOM 1

f WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

ITA 666/ ves
CHANDI/2023 | 2023-24 | [A] SHIV MANAV NIRMAN SANSTHAN (E-FILE)

ITA 216/ 2019-2020 [A] SWATI INDUSTRIES D-74, PHASE-V FOCAL POINT, LUDHIANA
CHANDI/2024 ) B

B p— _HEARING
SIH_A;eaI Number Assessee Name m
' CHmDi/g;{l)’zz 2019-20 | [A] SH. AVINASH SINGLA
CH;-,J]\:\D?}%B 2013-14 | [D] AVINASH SINGLA
CHIATDE;}%B 2014-15 | [D] AVINASH sn\;cigx_er < -
CH%‘DII;}S(/)B | 2017-18 | [A] M/S SHEETAL INDU“STRIES
CHLT;\?D‘;/Z%B 2018-19 | [D] M/S SHEETAL INDUSTRIES
cr—aﬁoﬁ%zg 2018-19 | [D] MEENA SINGLA :
CHggll/Sz/gzc; 2014-15 | [D] MEENU SINGLA _
Lo doctitamat S Fig g |

(E - FILE)

ITA 547/ P
10 CHANDI/2024 | 2019-20 |[D] SWATI INDUSTIfEi FILE)

i 1TA 377/ 2007-08 |[A]RAMIILAL - -

CHANDI/2024 ! e
ITA 380/ Ayl
21 cuanpyaoa4 | 202425 | [A] THE NEW PUBLIC SCHOOL SOCIETY (¢ - FiLg)
ITA 381/ 2024-25 | Al NORTH INDIA SOCIETY OF METABOLISM LIPIDS DIABETES
CHANDI/2024 AND HYPERTENSION (= ~F1. ) :

ITA 382/ ] g
CHANDI/2024 | 2013-14 | [A] ROHIT GROVER /F - Fiic)

ITA 543/
1| cHaNDL024 | 2024-25 | [A] PUNIAB PHARMACY COUNCIL ( - FiLE)

ITA 544/ .
CHANDI/2024 | 2016-17 |[D] OASIS COMMERCIALV PRIVATE LIMITED (E - FILE)

14
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w

1
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s
Agg‘tﬁ;rt Registra

¥ 28-Nov-2024
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| INCOME TAX APPELLATE TRIBUNAL, _CHANDIGARH
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; CAUSE LIST OF B BENCH FOR 03-DECEMBER-2024 (TUESDAY)

| BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
| AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

| IN COURT ROOM 1
|
| WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 1234

HEARING
H Appeal Number

Assessee Name
ITA 770/ 2009-10 | [A] RAMAN PILLAT SIVASANKARA PILLAI

5 FOR HYBRID/VIRTUAL

CHANDI1/2019

ITA 74/ et
2 CHANDI/2022 | 201819 | [A] SH. SUNILKUMARJAIN_

ITA 81/
CHANDI/2022 2013-14 | [A] NIPUN MALHOTRA

ITA 396/ )
CHANDI/2023 | 2018-19 |[A] SKY AMA INFRA PRIVATE LIMITED

ITA 404/ 3
. CHANDL/2023 [A] VISHAL PAPER TECH (INDIA) LIMITED

B

ol

180 0182010 | [A] RAWALPINDI CO-OP CINEMA SOCIETY LIMITED SOCIETY
CHANDI/2024 | CINEMA LUDHIANA, PUNJAB = 1, ¢

ITA 552/ : i |
CHANDI/2024 _FD] RAWALPINDI CO OFLCINEMA SOCIETY LTD (E - | ILE})

ITA 225/ LA] SAMPURAN SINGH H.NO.826, WARD 4 GALI GAGAN PUBLIC
CHANDI/2024 SCHOOL, KHERPURE SIRSA (¢ - i) |

ITA 384/ [A] SHRI RADHE KRISHAN GODHAM GAUSHALA, GAUSHALA
CHANDI/2024 MOKHA MAJRA JALBERA ROAD, AMBALA CITY ( - 1. )

ITA 389/ i ; e
CHANDL/2024 | 201920 | [A] SHREE SHAKTI AGRO INDUSTRIES (£ - Fr.¢

o ———— e Pl

ITA 548/ T
CHANDI/2024 | 2017-18 |[D] SUNIL KUMAR SO0D = 1.

ITA 550/ i
CHANDI/2024 [D] MOHINDER PAL =

;3| TTASsY 2012-13 | [AT MODAK DYEING AND PRINTING COMPANY PRIVATE LIMITED

CHANDI/2024 (E - FILE)

Assistant Registra,
=__28-Nov-202

of 4 28-11-2024, 03:47 pm
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CAUSE LIST OF B BENCH FOR 04-DECEMBER-2024 (WEDNESDAY) }

I

I

’ BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

_f IN COURT ROOM 1

| WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
1

HEARING
Srl | Appeal Number Aﬁz':rt' Assessee Name Remarks
ITA 115/ [A] LATE SH. SATINDER SINGH THROUGH LEGAL HEIR SMT. ’

CHAND1/2023 | 201213 |0 iNDER KAUR R

ITA 153/
CHANDI/2023 | 2012-2013 | [A] AMARJEET KAUR RYAIT

ITA 154/ : e
CHANDI/2023 | 2012-2013 | [A] SURINDER SINGH RYALT '

ITA 555/ e
CHANDI/2024 2022-23 | [A] RAKSHA RECLAMATIONS tE - FILE)

ITA 556/ ‘ 5
CHANDI/2024 2011-12 | [D] WINSOME TE%IILE{[?JB?STRIES LTD (E - FILE

ITA 560/ 12011-2017 | [A] VANEET GUPTA, 5.0. SH. CHATTUR BHUJ GUPTA, #214,
CHANDI1/2024 | SECTOR-06 (L -

[A] MANINDER JEET SINGH V.P.O. UDHAMGARH,JAGADHRI (k<
FILE)
[A] PARVEEN KUMAR,229, VILLAGE MANAKPUR-TL TEHSIL
JAGADHRI (E - FILF)

[A] LATE SADIQ ALI THROUGH LR JAFRI

ITA 575/ ;

CHANDI/2024 | 2018-2019
ITA 576/

n CHANDI/2024 |2018-2019

ITA 579/
CHANDI/2024 | 2012-23

TS0 - | .o
0 cHanpaope | 201314

' ITA 581/ g o
I | i /2024 | 2014-15 | [A] LATE SADIL ALT THROUGH WIFE JAFR] i
o

[A] LATE SADIQ ALI THROUGH WIFE JAFRI (£ - FILE)

of 4 28-11-2024, 03:47 pm
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IF CAUSE LIST OF B BENCH FOR 05-DECEMBER-2024 (THURSDAY)

| BEFORE HON'BLE RAJPAL"YADAV, VICE PRESIDENT
| AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

| IN COURT ROOM 1

/ WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING

Assessee Name

Assmt.
Year

| 2013-14

Remarks

cr—:ixﬁo??gc/)w [D] M/S PA. TIME INDUSTRIES

ITA 735/
CHANDI/2022 2014-11[/4] SHREE GANESH CONCAST GROUP OF INDUSTRIES

At e | ) [A] STATE BANK OF INDIA
ITA 376/
CHANDI/2023
ITA 421/
CHANDI/2024

2014-15 | [A] STATE BANK OF INDIA

2016-17 | [A] STATE BANK OF INDIA

ITA 173/ | i
CHANDI/2024 | 201617 | [A] STATE BANK OF INDIA

ITA 486/ y f il
CHANDI/2023 2016-17 [D] SANJEEV KUMAR MITTAL (E- ILE)

ITA 490/ ’ E-FILE)
CHANDI/2023 | 2017-18 |[D] SANJEEV KUMAR MITTAL (E-FILE)

ITA59/ | g ’ E
CHANDI/2024 | 2018-19 | [A] RANI GARG ey -
ITA 60/ :
CHANDI/2024 | 2013-14 | [A] NEERU ARORA

ITA 390/ : o N
CHANDI/2004 ‘ 2017-18 | [D] PALAMPUR ROTARY EYE FOUNDATION (E FILE)

o 21/ ; E.
e A FOH 18 ’ [A] PALAMPUR ROTARY EYE.FOUNDATION (E - FILE)

ITA 301/ | 201213 | [A] VARINDA SHARMA (. =1 )
CHANDI/2024 | i

-Nov-2024

of 1 28-11-2024, 03:49 pm
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{ INCOME TAX APPELLATE TRIBUN - CHANDIGARH j

CAUSE LIST OF B BENCH FOR 09-DECEMBER-2024 (MONDAY)

{ BEFORE HON'BLE RAJPAL 'YADAV, VICE PRESIDENT
,I AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

f IN COURT ROOM 1
' WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING

Srl | Appeal Number A;:':rt' , Assessee Name J Remarks

ITA 518/ :
CHANDLZHED izom 15 ! [A] SHAKTIMAN CEMENT AND PACKAGING INDUSTRIES (7D, J

ITA 519/

CHANDI/2019 ’ 2012-13 ’ [A] SHAKTIMAN BIO AGRO INDUSTRIES PVT. LTD.
ITA 654/ »

CHANDI/2022 | 2015-16 |[A] WWICS ESTATES PRIVATE LIMITED
AL ’ 2016-17 | [D] SHREE BALAJI PROCESSORS (E - FILE)

CHANDI/2023

ITA 798/ 2015-16 [A] THE THANESAR CO-QP MARKETING CUM PROCESSING
CHANDI/2023 SOCIETY LIMITED '

ITA 816/ ) TN
CHANDI/2023 ) 2017-18 | [A] VIJAY LAKSHMI MITTAL

CHANDI/2024

ITA 393/
CHANDI/2024 i

[A] THE C.D. CO-OPERATIVE CREDIT SOCIETY LTD. (E - FILE)

ITA 394/

ITA 392/ ' 2008-09 ‘ [A] THE C.D. CO-OPERATIVE CREDIT SOCIETY LTD. (E - FILE)
|

|
ITA 640/ DOZI-ZZ [A] THE THANESAR CO-OP MARKETING CUM PROCESSING L
CHANDI/2024 | SOCIETY LIMITED
!
1
.'
|
|

|

|

|
e ! 2010-11 | [A] THE C.D. CO-OPERATIVE CREDIT SOCIETY LTD. ( - FILE) f
CH?QD?%Z : J 2011-12 | [A] THE C.D. CO-OPERATIVE CREDIT SOCIETY LTp. (E - FILE) ‘
CH%&?%Z " ) 2012-13 | [A] PUNJAB NATIONAL BANK (£ - FILE) ,
CHTQD‘}?%Z J [7012-13 [A] SUKHDEV SINGH - !
CHmD??;éZ : iE2016—2017’ [A] NIKHIL BECTOR Fie J
CHZTJ;‘]‘D‘;?%Z i , 2019-20 | [A] PUNJAB AGRICULTURAL UNIVERSITY ‘
CHLTNAD??Z%Z 4 ( 2018-19 ( [A] PUNJAB AGRICULTUAL UNIVERSITY ‘

A

Assistant Registra
v 28-Nov-202

28-11-2024, 03:47 pm



INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A

BEFORE HON'BLE VIKRAM SINGH
AND HON'BLE PARESH M. J

IN COURT ROOM 2

BENCH FOR 02-DECEMBER-2024 (MONDAY)

YADAV, ACCOUNTANT MEMBER
OSHI, JUDICIAL MEMBER

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING
Srl | Appeal Number Ai:::‘t' Assessee Name Remarks
3 ;I”TV%I /2015| 2010-11 | [A] FIDELITY INFORMATION SERVICE INDIA PRIVATE LIMITED
2 s AIrijgr /2023 | 201718 | [A] H.P. STATE CO-OPERATING BANK LTD. '
P o /CH/iLADI/2023 2018-19 | [A] KARTAR SINGH
% Lo /CH#I\LADI j2023] 2013-14 | [A] HEALTH BIOTECH LIMITED (£-FILiNG)
5 | gore Aﬂgl 12024 | 2019-20 | [A] JAGDEEP SINGH
G s ;TNADI /2024| 2019-20 | [A] GURPREET SINGH
F s /CH;L%I 12024| 201314 | [A] BALDEV
e /CHi\;TvADI /2024 2015-16 | [A] BALDEV
s ;L”‘DI 12024| 2917-18 | [D] AQUA FIBER INDSUTRIES
. /CHg\IADI /2024 2012-13 | [A] AMARDEV HYDRO POWER PRIVATE LIMITED
o4 /CH‘I\L"DWOZ a| 2011-12 | [A] GURMALL SINGH |
12 525/CH1£1[;|ADI/2024 2017-18 [A] COGNEESOL PRIVATE LIMITED
B
Assistant Registra1
12 28-Nov-2024




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
= AAAFFELLATE TRIBUNAL

CAUSE LISTOFAB

BEFORE HON'BLE VIKRAM SING

AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

ENCH FOR 03-DECEMBER-2024 (TUESDAY)

H YADAV, ACCOUNTANT MEMBER

IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING

Srl| Appeal Number A\s,:';t' Assessee Name Remarie

: 25/CHA%\DI/2024 2018-19 | [A] JATIN GARG

2 |1019 /CHI;\TSDI /2024] 2018-19 | [A] JATIN GARG

G 7GJCHAI;\T13U2020 2015-16 | [A] M/S G.S.AUTOCOMP PVTLTD.

% |31 /CH#I\-:;.I)?JI /2020 2014-15 | [A] CSJ INFRASTRUCTURE PVT.LTD

% | 132/cH mjwozo 2015-16 | [A] CSJ INFRASTRUCTURE PVT.LTD

6 146/CH£LADI /2020 | 2014-15 | [D] CSJ INFRASTRUCTURE PVT.LTD
’7 147/CH£L%I /2020 | 2015-16 | [D] CSJ INFRASTRUCTURE PVT.LTD

8[43 /CHLLADI /2020 2008-09 | [A] KOHINOOR BROADCASTING CORPORATION LTD

2 332/CH/I:\LADI/2020 2009-10 | [A] KOHINOOR BROADCASTING CORPORATION LTD

10 [ o0 /CH;[T\,’”,‘DI /2020 | 2010-11 | [A] KOHINOOR BROADCASTING CORPORATION LTD,

. 334/CH;I;TNADI/2020 2011-12 | [A] KOHINOOR BROADCASTING CORPORATION LTD.

12 103/CH}I\LADI /2021 | 2016-17 | [A] SSHRI KULDIP SINGH
B 373/CH:£«1F;IADI/202 q| 2018-19 | [A] GANPATI TOWNSHIPS LIMITED (E-FILE)

1 532/CH,<I:\LAD1/2024 2010-11 | [A] bIWAKAR SAHOONJA

15 | o4 /CH:E)I /2024| 2018-19 | [D] GANPATI TOWNSHIPS LIMITED
10 SN /2024 | 2012-13 | [A] KWALITY OVERSEAS PRIVATE LIMITED

3%
Assistant Registrar

- £ 28-Nov-2024




L : INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH j

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

EBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING

Assessee Name Remarks

CAUSE LIST OF A BENCH FOR 04-DECEMBER-2024 (WEDNESDAY)
w

Assmt.
Year

2009-10 | [A] M/S EM PEE MOTORS LTD.

Appeal Number

t.'a'rl
ITA
1184/CHANDI/2012

[ 2 s 2010-11 | [A] M/S EM PEE MOTORS LIMITED

[y

792/CHANDI/2013

ITA
412/CHANDI/2015

ITA
136/CHANDI/2015

5 LA 2010-11 | [A] M/S JOSSHI AUTOMOTIVE PVT. 7D,
6

2011-12 | [A] M/S EM PEE MOTORS LIMITED

2010-11 | [A] SH. AJAY GOEL (HCD)

109/CHANDI/2016
ITA

633/CHANDI/2016
ITA

7 651/CHANDI/2017 2011-12 | [A] M/S JOSHI AUTOMOTIVES PVT, LTD,
ITA

930/CHANDI/2017
ITA

1273/CHANDI/2019

2/
10 LA 2013-14 | [A] M/S JOSHI AUTOMOTIVES PVT, LTD
749/CHANDI/2022 . g

Lll 931/CHAI\LADI/2017 2013-14 | [A] M/S JOSHI AUTOZONE PVT. LTD.
ITA
167/CHANDI/2021
ITA
394/CHANDI/2022
ITA
540/CHANDI/2022

ITA
173/CHANDI/2021
ITA

602/CHAND1/2023
ITA
823/CHANDI/2023 2012-13 | [A] BIKRAMAJIT SINGH SANDHU

18 ITA 2017-2018 [A] ANIL KUMAR TALWAR MS SETH J N BANSI LAL THALWAR 8-
L 37/CHANDI/2024 9, AMRIT COLONY, HAIBOWAL KHURD LUDHIANA (E-FILE)

ITA
218/CHANDI/2024 2021-22 | [A] SH. HARDEEP SINGH

ITA PRt
371/CHANDI/2024 _29_2_1-2?1 [D] HARDEEP SINGH (E-FILE)

2012-13 [ [A] M/S JOSHI AUTOMOTIVE PVT, LTD.

2013-14 | [A] M/S JOSHI AUTOMOTIVE PVT, LTD,

2014-15 | [A] M/S JOSHI AUTOMOTIVE PVT, LTD.

2014-15 | [A] M/S JOSHI AUTOZONE PVT.LTD.

2013-14 | [A] M/S JOSHI AUTOZONE PVT, LTD.

2014-15 | [A] M/S JOSHI AUTOZONE PVT. LTD.

15 2011-12 | [A] SMT. JANAK VOHRA

16 2018-19 | [A] INDIAN RED CROSS SOCIETY

17

]

Assistdnt Registra,
28-Nov-202
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
= IAA AFPELLATE TRIBUNAL

=Sl

BEFORE HON'BLE VIKRAM SINGH YA

AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

|

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 1234

IN COURT ROOM 2

HEARING

CAUSE LIST OF A BENCH FOR 05-DECEMBER-2024 (THURSDAY)

DAV, ACCOUNTANT MEMBER

5 FOR HYBRID/VIRTUAL

Srl ) Appeal Number

Assessee Name

Assmt.
Year

Remarks 7

51/CHANDI/2008

2002-03 [ [A] SH. CHATTAR SINGH TOMAR

vty

2003-04 | [A] SH. CHATTAR SINGH TOMAR

ITA
53/CHANDI/2008

2004-05 ' [A] SH. CHATTAR SINGH TOMAR

ITA

52/CHANDI/2008 I
4 ’ 591/CHANDI/2018 I

2007-08 ‘ [A] M/S BEST BUY COMMODITIES PVT LTD

724/CHANDI/2019

2008-09 l [A] M/S BEST BUY COMMODITIES PVT LTD

ITA
725/CHANDI/2019

2009-10 ‘ [A] M/S BEST BUY COMMODITIES PVT LTD

ITA
1000/CHANDI/2018

2007~O;‘ [A] M/S BEST TRADE COMMODITIES PVT LTD

ITA
722/CHANDI/2019

2008-09 | [A] M/S BEST TRADE COMMODITIES PVT LTD

ITA
723/CHANDI/2019

2009-10 | [A] M/S BEST TRADE COMMODITIES PVT LTD

|
|
|
|
|
|
|
|
|
|

ITA
720/CHANDI/2019

2008-09 | [A] M/S BIG BULL COMMODITIES PVT LTD

ITA
721/CHANDI/2019

2009-10 | [A] M/S BIG BULL COMMODITIES PVT LTD

ITA
1355/CHANDI/2018

1997-98 ‘ [D] M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD,

ITA
549/CHANDI/2024

’ 2018-19 / [D] AMIT KUMAR

Cco
23/CHANDI/2024

}72018-19

[A] AMIT KUMAR, LEO HOUSE, DUGRI DHANDRA ROAD,
SHAHEED BHAGAT SINGH NAGAR LUDHIANA,

ITA
551/CHANDI/2024

2018-19 | [D] LEEFORD HEALTHCARE LTD.

co
24/CHANDI/2024

[A] LEEFORD HEALTHCARE LTD LEO HOUSE, DUGRI DHANDRA

A 0 stsparn Lo

ITA
557/CHANDI/2024

[A] INTERNATIONAL CUSTOMER RELATED MANAGEMENT

R4 ISERVICES PVT LTD

ITA
237/CHANDI/2020

[A] HARYANA BUILDING AND OTHER CONSTRUCTION

2014-15 ’WORKERS WELFARE BOARD

ITA
337/CHANDI/2023

[A] HARYANA BUILDING AND OTHER CONSTRUCTION

201617 }WORKERS WELFARE BOARD

ITA
338/CHANDI/2023
ITA
339/CHANDI/2023

63/CHANDI/2021

2017-2018

2018-2019

A S R

[A] HARYANA BUILDING AND OTHER CONSTRUCTION
WORKERS WELFARE BOARD

[A] HARYANA BUILDING AND OTHER CONSTRUCTION
WORKERS WELFARE BOARD

[A] HARYANA BUILDING AND OTHER CONSTRUCTION
WORKERS WELFARE BOARD

(Ahs
Assi.ﬂ%n?Re istra,
g g

28-Nov-202.




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH 1
A ATTELLAIE TRIBUNAL, CHANDIGARH |

CAUSE LIST OF SMC BENCH FOR 02-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING

Assessee Name Remarks

Assmt.
Year

2016-17 | [A] LINKAN KUMAR

Srl | Appeal Number

ITA
264/CHANDI/2024

ITA

479/CHANDI/2024 2010-11 | [A] HARSIMRAN KAUR AULAKH

ITA
537/CHANDI/2024
ITA
542/CHANDI/2024
ITA
728/CHANDI/2024
ITA
729/CHANDI/2024

2017-18 | [A] INDERJIT SINGH BRAR

2017-18 | [A] PARWINDER KAUR

2011-12 | [A] JATINDER NATH

2011-12 | [A] JATINDER NATH

ITA
732/CHANDI/2024 | 2019-20 | [A] B B M B WELFARE SOCIETY

ITA
737/CHANDI/2024

2017-18 | [A] HARVINDER SINGH

ITA

739/CHANDI/2024 2012-13 | [A] ANISH GARG

-@Ws 1
t.ﬁ’l_is_slrs ant Registra
A 28-Nov-202.




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
:

-

WEBEX ID FOR COURT NO, 2: 2640 893 7949 PASSWORD 12345 F

CAUSE LIST OF SMC BENCH FOR 03-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE VIKRAM SING
AND HON'BLE PARESH M.

IN COURT ROOM 2

HEARING

H YADAV, ACCOUNTANT MEMBER
JOSHI, JUDICIAL MEMBER

OR HYBRID/VIRTUAL

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1

ITA
1370/CHANDI/2018

2007-08

[A] DEV BHOOMI DEVELOPMENT SOCIETY

ITA
346/CHANDI/2019

2007-08

[A] DEV BHOOMI DEVELOPMENT SOCIETY

ITA
87/CHANDI/2020

2015-16

[A] SHRI JAGDEV SINGH

ITA
3/CHANDI/2024

2011-12

[A] MANINDER SINGH

ITA
741/CHANDI/2024

2021-22

[A] DMS PAPERS PRIVATE LIMITED

ITA
743/CHANDI/2024

2017-18

[A] EKTA SANITARY STORE

ITA
745/CHANDI/2024

2011-12

[A] HARPAL SINGH

Assistant Registran
28-Nov-2024,




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
- — A~ LLLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 04-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING

Assessee Name Remarks

Assmt.
Year

2022-23 [ [A] PRIYANKA GUPTA

Srl | Appeal Number

ITA
747/CHANDI/2024
ITA
754/CHANDI/2024

2012-13 | [A] BALJIT SINGH

ITA

759/CHANDI/2024 2013-14 | [A] CHANDAN BANSAL

ITA
760/CHANDI/2024 2010-11 | [A] INDUSTRIES ASSOCIATION OF CHANDIGARH

ITA
762/CHANDY/2024 | 2018-19 | [A] SEEMA SALWAHAN

ﬁ;‘b’(—{’/’;‘
Assistant Registrar,
il 28-Nov—20ﬂ




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
—— — -~ ~-.A'E IRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 05-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADA
AND HON'BLE PARESH M, JOSHI,

IN COURT ROOM 2

V, ACCOUNTANT MEMBER
JUDICIAL MEMBER

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING
Erl Appeal Number A::::'t' Assessee Name Remarks

ITA

1 435/CHANDI/2022 2005-06 [A] MAHAVIR TRADING COMPANY
ITA

2 701/CHANDI/2023 2017-18 [A] MOHINDER SINGH PUNJ
ITA

3 766/CHANDI/2024 2017-18 | [A] ATAM TEXTILES PRIVATE LIMITED

4 ITA 2017-2018 [A] GURCHARAN SINGH CO RAVINDER SINGH BABA DEEP SINGH

767/CHANDI/2024 NAGAR, MULLANPUR DISTT LUDHIANA

ITA

5 770/CHANDI/2024 2013-14 | [A] TARANIEET
ITA

6 771/CHANDI/2024 2013-14 | [A] TARANJIEET
ITA

7 772/CHANDI/2024 2017-2018 | [A] RUPESH JAIN

5

d«“ L7

Assistant Registra
_ 28-Nov-202.




TTo Rt L Lm2UZ4-DeC-02, hin

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS

FOR 02-DECEMBER—ZQZ4 (MONDAY)

BEFORE SHRI VIKRAM SINGH YADAvV, ACCOUNTANT MEMBER
AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER

PART HEARD MATTERS

! ' Assmt,
!;‘ Sl | Appeal Number Sour
—

1| I | 1437 |CHANDI] 2019 [2015-16,[A] SURINDER SINGH RYALT
ER SINGH

|Assessee

e
Assistant Registrar
9-Nov-2024
Firefox ﬁle:-’I'f'C:I'JudiS[SF'CHANDIGARH-FCL-2024-DEC-O4.}][THI
INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF
PART HEARD MATTERS
FOR 04-DECEMBER-2024 (WEDNESDAY)
BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

| Srl Appeal Number l#::?t- Assessee Bench ‘Remarks’

|1 | 1T [ 26 [CHANDI| 2022 |2011-12/[D] /S OSWaL APPARELS PV, LTD,
| 2 | TTA 27 |CHANDI| 2022 |2012-13][0] M/ OSWAL APPARELS PVT. LTD. R
5 Tm
4 | TTA | 29 |CHANDI| 2022 (2012-13|[D] M/S OSWAL TRENDS PVT, LTD. |
G 432 [A] M/S OSWAL APPARELS PVT. LTD. B
e B}

BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER

‘ CLARIFICATION MATTERS ‘ 1
[Assmt,
Yea

|
Assessee = Bench |Remarks

[ srl Appeal Number T
| 4 CO | 1 |CHANDI 2024 | 2014-15 |[A] DSG PAPERS PVT, LTD. A |
[ 2 | €O | 2 |CHANDI|2024] 201516 |[A] DSG PAPERS PVT. LTD, A
L3 €0 3 |cHANDI 2024] 2016-17 |{A] DsG PAPERS PVT, [TD. A |
| 4 [ co| 4 |cHanpi 2004] 2017-18 |[A] DSG PAPERS PVT. LTD, A :
> [ CO 5 CHANDI|2024] 2018-19 |[A] DSG PAPERS FVT LD, A |
= | €O | & |cHANDI|2024] 2019-20 [{A] DSG PAPERS PVT. LD, A
7 | ITA | 18 |CHANDI| 2024] 2020-21 |[D] DSG PAPERS PyT LD, | A =
8 | ITA | 760 |CHANDI 2023 2018-19 |[D] DSG PAPERS PVT. LTD. ] '
| ITA {[D] DSG PAPERS PVT. LTD. || A i

. 761 |CHANDI| 2023 | 2019-20 SPVT.LTD,
L 10 | A | 764 |CHANDI] 2023 | 2016.15 |[D] DSG PAPERS PVT. LTD. = |

| 11 | ITA | 765 [CHANDI| 2023 201718 [[D] DSG PAPERS A\T (D, E

12 | ITA | 766 |CHANDI 2023 | 2015-16 |[D] 3G PAPERS PV, LTD,
| 13 | ITA 768 |CHANDI 2023 2014-15 |[D] DSG PAPERS PVT, LTD,
| 788 |CHANDI| 2023 [2020-2021 [A] DSG PAPERS PVT LTD #6, GREEN VIEW COLONY

w

|

/

>

{ |
1 | {

|

RN

iib‘/“

ﬁf‘istant Registrar
= ~29-Nov-2024




file:///C:/JudiS1 S/CHANDIGARH-FCL-2024-Dec-05.htm

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS

FOR 05-DECEM BER-2024 (THURSDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

srl | Appeal Number f}g:‘:t‘ Assessee Bench |Remarks

[D] MS SCOTT EDIL ADVANCE RESEARCH LABORATOTRIES AND

1 | ITA | 93 |CHANDI| 2024 2017'13/EDUCA110N LTD. (E - FILE) B | E-File
2 | ITA | 94 |CHANDI| 2024 |2018-19[P] MS SCOTT EDIL ADVANCE RESEARCH LABORATORIES EDUCATION B
LTD. (E - FILE)
3_| ITA | 480 ICHANDI 2023 |2018-19[A] SANIEEY AGGARWAL (E-FILE) B E-File
4 | ITA | 482 |CHANDI| 2023 |2017-18[A] VAISHALL AGGARWAL (E-FILE) _ B E-File
> | ITA | 463 [CHANDI] 2023 [2018-19][A] VAISHALT AGGARWAL (E-FILE) B E-File
© | ITA | 469 |CHANDI] 2023 |2017-18][A] SANJEEV AGGARWAL (E-FILE) B E-File
7_| ITA | 505 |CHANDI| 2023 |2017-18|D] SANIEEY AGGARWAL (E-FILE) B E-File
8 | ITA | 506 |cHANDI| 2023 |2018-19][p] SANJEEV AGGARWAL (E-FILE) L 8 E-File
S | ITA | 579 |CHANDI| 2023 |2017-18|[A] MAXPORT INDIA PRIVATE LIMITED (E-FILE) B E-File
10 | ITA | 582 |CHANDI| 2023 |2014-15|[A] MAXPORT INDIA PRIVATE LIMITED (E-FILE) B E-File
1L | ITA | 583 |CHANDI| 2023 [2015-16][A] MAXPORT INDLA PRIVATE LIMITED (E-FILE) B E-File
12 | ITA | 584 |CHANDI] 2023 |2016-17][A] MAXPORT INDIA PRIVATE LIMITED (E-FILE) B | E-Fie
13 | ITA | 591 [CHANDI| 2023 [2018-19][A] MAXPORT INDLA PRIVATE LIMITED (E-FILE) & em
14 | TTA | 726 |CHANDI| 2023 [2012-13|[A] SHRI BALRAM KRISHAN B
15 | ITA | 727 |CHANDI] 2023 |2013-14][A] SHRT BALRAM KRISHAN B
16 | ITA | 728 |CHANDI| 2023 |2014-15][A] SHRI BALRAM KRISHAN B
17| ITA | 729 |CHANDI| 2023 [2015-16][A] SHRI BALRAM KRISFAN B
18 | ITA | 730 |CHANDI| 2023 [2016-17|[A] SHRI BALRAM KRISHAN t B
19 | ITA | 731 |CHANDI| 2023 |2017-18|[A] SHRI BALRAM KRISHAN | @
20 | ITA | 732 |CHANDI| 2023 [2018-19][A] SHRI BALRAM KRISHAN # B
2L | ITA | 829 |CHANDI| 2023 |2013-14][A] SCOTT EDIL PHARMACIA LTD. (E - FILE) B | E-File
22 | ITA | 830 |CHANDI| 2023 2014-15][A] SCOTT EDIL PHARMACIA LTD, (E - FILE) B | E-File
23 | ITA | 831 |CHANDI| 2023 |2015-16][A] SCOTT EDIL PHARMACIA LT, (E - FILE) | B | EFe
24 | ITA | 832 |CHANDI| 2023 [2016-17|[A] SCOTT EDIL PHARMACIA LTD. (E - FILE) B | E-File
25 | ITA | 833 |CHANDI) 2023 [2017-18|[A] SCOTT EDIL PHARMACIA LTD. (E - FILE) B | E-Fie
26 | ITA | 834 |CHANDI| 2023 |2018-19|[A] SCOTT EDIL PHARMACIA LTD. (E - FILE) B_ | E-File
27 | A | 842 "CHANDIj 2023 (2010-11 gﬁuﬁ%gﬁfm%@??;?;}E%EARCH LABORAIORIES AN B

[A] SCOTT EDIL ADVANEE RESEARCH LABORATORIES AND
EDUCATION LIMITED (E - FILE)

_14|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
29 [ ITA | 844 ECHANDI} 2023 |2013-14 EDUCATION LIMITED (E - FILE)

1 T
!
28 | ITA | 843 fCHANDIl‘! 2023

2012-131

i s ;‘ -18|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
30 | mA | gas [SHENT 2005 gl T SHLADY i, Pice)

f | | B D
J -19|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
ITA | 846 |CHANDI| 2023 [2018-19 EDUCATION LIMITED (E - FILE)

31

-15|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
32 | TTA | 855 |CHANDI| 2023 |2014-15 EDUCATION LIMITED (- P

-16|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND =
33 | ITA | 856 |CHANDI| 2023 |2015-16 EDUCATION LIMITED (€ - FILE) B E - File
34 | ITA | 857 (CHANDI! 2023 |2016-17|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND B E- Eils

EDUCATION LIMITED (E - FILE)

B

Assistant Registrar

==5=29-Nov-2024

of 1 29-11-2024, 09:24 am



| ,
L INCOME TAX APPELLATE TRIBUNAL, _CHANDIGARH ‘}

CAUSE LIST OF A BENCH FOR 09-DECEMBER-2024 (MONDAY)

——— e T

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

|

HEARING.
Srl | Appeal Number A$:$t' Assessee Name Remarks
i 513/CHE\TNADI/2013 2007-08 [A] DEV BHOOMI DEVELOPMENT SOCIETY
Lz 295 /CHAI\L‘BI /2018| 2010-11 | [A] M/S COSMOS PHARMACLS
Ls — iLADI /2019| 2009-10 | [A] DISHA COMMERCIAL PVT. (7D,
L4 G mr‘)r /2023 2012-13 | [A] DISHA COMMERCIAL PVT. 17D,
5 /CH/E\TNADI-/ZOZB’ 2016-17 | [D] M/S GLAXOSMITHKLINE CONSUMER PVT. 7D,
6 |ssg /CH;TN’BI /2024| 2020-21 | [D] HOMELAND CITY PROJECT LTD
[ 7 566/CH/];;JADI/2024 2017-18 [A] DHARAM FOUNDATION EDUCATIONAL TRUST
L — LT“ADI 12024/ 2013-2014 | [A] BAHADUR SINGH
9 ;LADI /2024| 2013-14 | [A] KANGRA VALLEY GARDEN HOTELS PRIVATE LIMITED
LIO - /CH;E)I /2024 201415 | [A] KANGRA VALLEY GARDEN HOTELS PRIVATE LIMITED
11 GOZ/CHI];LADI/2024 2015-16 [A] KANGRA VALLEY GARDEN HOTELS PRIVATE LIMITED
i L 12024| 2014-15 | [D] GURVINDER SINGH
= ITA 2022-23 | IA] FARID EDUCATIONAL SOCIAL WELFARE AND CHARTTABLE
608/CHANDI/2024 SOCIETY
B j\LADI /2024| 2017-18 | [D] ALLIED NOVATECH PRIVATE LIMITED
‘,.pff-r“/
eés'_istant Registra

28-Nov-202.




I. INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH i
—— = SAAFPELLATE TRIBUNAL —=NANDIGARH

—

CAUSE LIST OF A BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, jubpICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 1
HEARING.
H Appeal Number Ai::_t' Assessee Name

WTA
2/CHANDI/2019 | 2007-08 | [A] GURIIT SINGH

WTA
3/CHANDI/2019 | 200809 [ [A] GURIIT SINGH

2
WTA
4/CHANDI/2019 2009-10 | [A] GURIIT SINGH
4

ITA
578/CHANDI/2022 2017-18 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED ((SGM))

N
W
S
(3, ]
-
Q
~
=
-
fve]
L____.___ ~
=y
&
~
-
8| =
L 4
“ | £
=

ITA )
579/CHANDI/2022 | 2018-19 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED ((SGM))

ITA
H 856/CHANDI/2024 2020-21 |[A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED J

7 ITA 2007-08 [A] PARAS AND SHUBHAM CHAUDHARY LEGAL HEIR OF
1236/CHANDI/2016, KANHAIYA LAL

ITA
1043/CHANDI/2019 2012-13 ! [A] AMRINDER SINGH KHUBBER

ITA
1044/CHANDI/2019] 201314 | [A] AMRINDER SINGH KHUBBER

ITA
390/CHANDI/2021 2018-19 | [A] SH. AMRISH SINGH

ITA
1E !391/CHANDI/202LL2018-19 [A] SHRI KARAN JEET SINGH

ITA
424/CHANDI/2021 2018-19 | [A] SHRI KABAL JEET SINGH

12

13 HA 2015-16 | [A] HARMALA
432/CHANDI/2022

14 ITA

. 590/CHANDI/2022 2019-20 | [A] SH. AMRISH SINGH

ITA ’
277/CHANDI/2023 2018-19 | [A] SH. ANIL KUMAR

TA
278/CHAN 2018-19 | [A] SH. LACHHMAN DAS ,
17

I
ANDI/2023
ITA

292/CHANDI/2023 | 2015-16 | [A] GAFUR MOHAMMAD l
ITA ‘

328/CHANDI/2023

ITA
g 539/CHANDI/2023 2015-16 | [A] SH. AJIT SINGH

0 ITA
565/CHANDI/2023

ITA
566/CHANDI/2023 2015-16 | [A] SH. AMARDEEP SINGH ATHWAL l

18 2018-19 | [A] BIMLA DEVI

2014-15 | [A] SH. AMARDEEP SINGH ATHWAL

“—  28-Nov-202.




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
== IAA APPELLATE TRIBUNAL

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 123

CAUSE LIST OF A BENCH FOR 11-DECEMBER-

BEFORE HON'BLE VIKRAM SI
AND HON'BLE PARESH

2024 (WEDNESDAY)

IN COURT ROOM 2

NGH YADAV, ACCOUNTANT MEMBER
M. JOSHI, JuDICIAL MEMBER

45 FOR HYBRID/VIRTUAL

|
=

HEARING.

Stl | Appeal Number Ai:::_t' Assessee Name Remarks

g /{LADI 2019] 2010-1L |[A] SHRI SANJEEV KUMAR LEGAL HEIR OF LATE SH. pAYA RAM
Lz 2 /CH;L’BI /2020 2011-12 | [A] SMT. JATINDER KAUR PADDA -
L3 295/CH/£T]\-IADI/2020 2016-17 [A] INDIAN SULPHACID INDUSTRIES LIMITED

4 b i P 12021 | 2016-17 | [A] SH. AVINASH GUPTA

g 442/CH/§TNADI/2022 2017-18 | [A] ANUPAM

iy ICH);L’?)I /2023| 2017-18 |[D] SH. AMANPREET SINGH SODH]

7 | e AI,I’SI /2024 | 2012-13 | [A] GURMIT KAUR

A Aﬁgl /2024 | 2016-17 |[A] AKM RESORTS (E-FiLE)

A ;;gr /2024 | 2012:13 | [A] BALBIR SINGH (=-FILE)

10, /CHAIEI /2024 | 2023-2024 | [A] JANHIT SAMITT (REGD.) (£-1.£)
E S }I\TNADI /2024| 2018-19 | [A] DURGA DASS BANARSI DASS JEWELLERS PVT 17D
tz g iTN”BI /2024| 2017-18 | [A] DURGA DASS BANARS DASS JEWELLERS PVT. L7,

L - /E\LADI /2024| 2013-14 | [A] CHANDIGARH HOUSING BOARD

o /CHm)I 2024] NA | [A] LORD SHANI DEV TEMPLE
L15 o5 /CH/IxTNADI/zoz 4| 2015-16 |[A] D.C.RANA & COMPANY

.
Assistant Registran]

28-Nov-2024




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

L

CAUSE LIST OF A BENCH FOR 12-DECEMBER-

BEFORE HON'BLE VIKRAM SI
AND HON'BLE PARESH

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 1234

2024 (THURSDAY)

NGH YADAV, ACCOUNTANT MEMBER
M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

5 FOR HYBRID/VIRTUAL

HEARING.
SH ’ Appeal Number Aﬁ:::_t' Assessee Name ’ i
IT(SS)A  |1986
. IIIZU/CHANDIIIQQG 1995.67 ‘W SMT. KAUSHALYA DEVI
IT(SS)A  |1986-87 to
1121/CHANDI/1996; 1996-97 | [A] SH. DHARAM PAL j
1123/CHANDU1995 87T01996 [A] SH. DHARAM PAL, (HUF)

ITA

306/CHANDI/2019| 2010-11

, [A] SH. DINESH SOIN

ITA
704/CHANDI/2019

2010-11

‘ [A] SMT. GINNY SOIN

ITA

705/CHANDI/2019 | 2011-12

J

[A] SMT. GINNY SOIN

ITA

365/CHANDI/2023 | 2017-18

[D] SH. KAPIL AGGARWAL

ITA

356/CHANDI/2024 | 2016-17

[D] AB ALCOBEV PRIVATE LIMITED (E-FILE)

ITA

357/CHANDI/2024 | 2017-18

{:8_

[D] AB ALCOBEV PRIVATE LIMITED (E-FILE)

ITA

358/CHANDI/2024 | 2019-20

|

[D] AB ALCOBEV PRIVATE LIMITED (E-FILE)

10
11

360/CHANDI/2024I 2020-21

I [D] AB ALCOBEV PRIVATE LIMITED (E-FILE)

ITA

, ITA
f 588/CHANDI/2

LIZ L[ 2014-15

[A] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA

5‘89/CHANDI/2024[ N

[A] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA

590/CHANDI/2024 | 2015-16

[A] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND |

RURAL DEVELOPMENT

ITA

591/CHANDI/2024 | 2015-16

[D] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA

592/CHANDI/2024 | 2016-17

|

[A] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA
593/CHANDI/2024

2016-17 I

[A] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA

594/CHANDI/Z024 | 2016-17

|

[D] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA

595/CHANDI/2024 | 2017-18

5]

|

[A] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

ITA

O | 596/CHANDI/2024| 2017-18

[D] THE HARYANA STATE CO-OPERATIVE AGRICULTURE AND

RURAL DEVELOPMENT

i

Ass:stant eglstra
L 28-Nov-2024,




[ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
——— — -~~~ L AL TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 09-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

HEARING.

WEBEX ID FOR COURT NO, 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

W

Assmt.

Asse
Year ssessee Name

Srl ’ Appeal Number

Remarks

ITA

! | 501/cHANDI 2024

2012-13 | [A] ETHIX HEALTHCARE

ITA
558/CHANDI/2024

2011-12 | [A] JAGDISH CHAND

ITA

769/CHANDI/2023 2016-17 | [A] CHANDER SHEIKHER SAINI

ITA

777/CHANDI/2024 | 2016-17 | [A] SURINDER KAUR

ITA
779/CHANDI/2023 2015-16 | [A] SUSHMA

ITA 2017-18 [A] BALDEV SINGH PANDHER(DECEASED) THROUGH L/H SH,
779/CHANDI/2024 TANVIR SINGH

1 2011-12 | [A] INDER DUTT SHARMA

791/CHANDI/2024
[A] AMRIK SINGH SO UJJAGAR SINGH VILL KOOLHI KHURA, PO

TTA
RRLISOL | ESal R PLNISE AT tks LUDHIANA

ITA
793/CHANDI/2024

792/CHANDI/2024
2017-2018 | [A] SATISH KUMAR

Assistant Registra

V.9

28—Nov-202;i




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
=t IAA APPELLATE TRIBUNAL

CAUSE LIST OF SMC BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE VIKRAM SING

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 F

H YADAV, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER

OR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A‘?:?rt' Assessee Name Remarks
1 ITA 2017-18 [A] SH. GURINDER SINGH GREWAL L/H OF PARNEET KAUR
129/CHANDI/2023 GREWAL
ITA
2 219/CHANDI/2023 2015-16 | [A] SH. AMRIK SINGH
ITA
3 463/CHANDI/2023 2018-19 | [A] AJAY KUMAR (E=FI.E)
ITA
4 50/CHANDI/2023 2012-13 | [A] RANJEET SINGH KHUBBER
ITA
5 503/CHANDI/2024 2015-16 | [A] RAMKARAN
ITA
6 51/CHANDI/2023 2014-15 | [A] RANJEET SINGH KHUBBER
ITA .
7 604/CHANDI/2023 2013-14 | [A] JAMYANG KHYENTSE YESHI (E-FILE)
ITA
8 663/CHANDI/2024 2020-21 | [A] KAKA SINGH ALIAS GULJAR SINGH
ITA
9 716/CHANDI/2024 2015-16 | [A] AMRISH SHARMA
ITA
10 731/CHANDI/2022 2015-16 | [A] SH. RAMESH CHAND
ITA
11 794/CHANDI/2024 2015-16 | [A] MOHAN RICE MILLS
ITA v
12 795/CHANDI/2024 2017-18 | [A] KIRAN BED]
13 ITA 2018-19 [A] THE MANOH COOPERATIVE AGRICULTURE SERVICE SOCIETY
799/CHANDI/2024 LTD,
14 ITA 2012-2013 [A] BALWANT SINGH DHINDSA, ADV. SO KARTAR SINGH, #185
800/CHANDI/2024 STREET NO. 11, PUNIA COLONY, SANGRUR, PUNJAB
15 ITA 2012-2013 [A] BALWANT SINGH DHINDSA, ADV. SO KARTAR SINGH, #185
801/CHANDI/2024 STREET NO. 11 PUNIA COLONY, SANGRUR, PUNAB
ITA
10 92/CHANDI/2024 2014-15 | [A] BALJEET KAUR

Assjsfant Registra

Pand 28-Nov-202;]




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
= — A TELLATE IRIBUNAL, CHANDIGARH

WEBEX ID FOR COURT NO. 2:

CAUSE LIST OF SMC BENCH FOR 11-DECEMBER-

BEFORE HON'BLE VIKRAM SINGH YA

2024 (WEDNESDAY)

AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

HEARING.

DAV, ACCOUNTANT MEMBER

2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

]
i

Sri

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA
587/CHANDI/2024

2019-20

[A] JASWINDER SINGH

ITA
812/CHANDI/2024

2011-2012

[A] NARENDER KUMAR, 251,13 CO GARG KIRYANA STORE, MAIN
BAZAR RADAUR, YAMUNANAGAR

w

ITA
813/CHANDI/2024

2012-13

[A] BALDEV SINGH

<] ]

ITA
814/CHANDI/2024

2017-18

[A] THE LADWA CO-OP MARKETING CUM PROCESSING SOCIETY
LTD

ITA
818/CHANDI/2024

2019-20

[A] PAKIJA

ITA
830/CHANDI/2024

2015-16

[A] SANDHYA RANI

e s

/
Assisféi?%gis

LX)

tra
28-No V-ZOQ

P
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
-~ At AL IRIBUNAL, CHANDIGARH

CAUSE LISTOF S

BEFORE HON'BLE VIKRAM SINGH YA

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 F

AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 2

HEARING.

MC BENCH FOR 12-DECEMBER-2024 (THURSDAY)

DAV, ACCOUNTANT MEMBER

OR HYBRID/VIRTUAL

Srl

Appeal Number

Assmt.

Year Assessee Name

Remarks

1

ITA
713/CHANDI/2023

[A] THE BALLANA PRIMARY AGRICULTURE COOP. SOCIETY

201718 | \viren

2

ITA
831/CHANDI/2024

2012-13 | [A] JARNAIL SINGH

ITA
835/CHANDI/2024

2012-13 | [A] MADAN JINDAL

ITA
836/CHANDI/2024

2017-18 | [A] VIDYA SAGAR NARINDER KUMAR

ITA
845/CHANDI/2024

2017-18 | [A] JASBIR SINGH

ITA
846/CHANDI/2024

2017-18 | [A] BALAK RAM

-
Assistant Registra
28-Nov—202~;l




